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Supreme Court [17]

Baljinder Kumar v. State of Punjab, (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 1459

Birka Shiva v. State of Telangana, (Sanjay Karol and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1454

Byluru Thippaiah v. State of Karnataka, (Vikram Nath, Sanjay Karol and Sandeep Mehta, 1J.), 2025
SCC OnLine SC 1455

Harsha Vardhan Reddy v. Merit Inn Southern Star (P) Ltd., (Pankaj Mithal and K.V. Viswanathan,
J1.), 2025 SCC OnLine SC 1452

J. Radha Krishna v. Pagadala Bharathi, (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1447

Jai Prakash v. State of Uttarakhand, (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 1456

Krishna Swaroop Agarwal v. Arvind Kumar, (Sanjay Karol and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 1458

M. Satyavathi v. Kattoji Gangaratnamma, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC
1446

Mala Devi v. Union of India, (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
1461

MCM Pacific Pte. Ltd. v. Pankaj Dhanuka, (K.V. Viswanathan and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 1448

Mohan v. State of T.N., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1445

Renuka Cable Network v. Den Networks Ltd., (M.M. Sundresh and K. Vinod Chandran, JJ.), 2025
SCC OnLine SC 1449

Satyanarayan Rao v. Union of India, (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1453

Shiv Baran v. State of U.P., (Sanjay Karol and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 1457

State of H.P. v. JSW Hydro Energy Ltd., (P.S. Narasimha and Joymalya Bagchi, 1J.), 2025 SCC
OnLine SC 1460

Superintendent Engineer v. Lalitkumar N. Chaudhari, (Sudhanshu Dhulia and Joymalya Bagchi, JJ.),
2025 SCC OnLine SC 1450

Vipin Shersingh Agarwal v. SBI, (Pankaj Mithal and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
1451

Allahabad High Court [22]
Aman Tyagi v. Director of Consolidation, (Ajay Bhanet, J.), 2025 SCC OnLine All 4179
Amvritlal Nishad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4166
Bablesh Mishra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4163
Gurvinder Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4162
Hariv. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4170
Imran Khan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 4175
Jauhar Ali v. State of U.P., (Rajeev Misra, J.), 2025 SCC OnLine All 4174
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Lokesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4164
Neeraj Mishra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4167
Nikki v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4173

Pooja v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4171

Pradeep v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4168

Prem Harizan v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4172

R.A. Chaubey & Associates v. Union of India, (Arindam Sinha and Dr Yogendra Kumar Srivastava,
J1.), 2025 SCC OnLine All 4180

Rajendra Kumar v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4178
Sabbo v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4176

Savitri Devi v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4177

Shuyeb v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4165

Srish Chandra Sharma v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC
OnLine All 4181

Subhash Chandra v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8902
Subhash Chandra v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8903
Subhawati v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4169

Andhra Pradesh High Court [7]

Amaravathi Yanthrika Isuka Padava Yajamanula Sangham Office v. State of A.P., (Sumathi
Jagadam, J.), 2025 SCC OnLine AP 2623

Arza Venkata Leela Teja v. Jaideep Arza, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 2622

Mudumala Vijayalakshmi v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2624

Pasumarthi Veera Bhadra Rao v. Chinni Veerabhadravathi, (Venuthurumalli Gopala Krishna Rao,
J.), 2025 SCC OnLine AP 2621

Sk. Asifv. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2620
Sk. Shabbir Vali v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2619
Yaparla Chandra Sekhar Reddy v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2625

Bombay High Court [9]

Aniket Mahendra Mandhare v. Sukhdev Dattatray Waje, (M.M. Sathaye, J.), 2025 SCC OnLine Bom
2631

Baban Bhiva Jadhav v. State of Maharashtra, (S.M. Modak, J.), 2025 SCC OnLine Bom 2627
Baban Sadashiv Sasar v. Nivrutti Sabaji Sasar, (M.M. Sathaye, J.), 2025 SCC OnLine Bom 2630
Dhondiram v. Gopal, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 2632

Ningbo Aux Imp & Exp Co. Ltd. v. Amstrad Consumer India (P) Ltd., (Somasekhar Sundaresan, J.),
2025 SCC OnLine Bom 2625

Rupa Jitendra Deshprabhu v. Dr. Vasudev Rajendra Deshprabhu, (Valmiki Menezes, J.), 2025 SCC
OnLine Bom 2633
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Sk. Fakroddin v. State of Maharashtra, (Nitin B. Suryawanshi and Sandipkumar C. More, JJ.), 2025
SCC OnLine Bom 2626

Sushma Anand Shukla v. State of Maharashtra, (S.M. Modak, J.), 2025 SCC OnLine Bom 2628

United India Insurance Co. Ltd. v. Atul Dattaray Wadhane, (Shivkumar Dige, J.), 2025 SCC OnLine
Bom 2629

Calcutta High Court [49]
Alpana Pal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5722

Ananda Marga Pracaraka Samgha v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 5736

Ashok Kumar Sharma v. Kolkata Municipal Corpn., (Gaurang Kanth, J.), 2025 SCC OnLine Cal
5734

Asim Kumar Samanta v. Institute of Steel Development & Growth, (Sabyasachi Bhattacharyya and
Uday Kumar, JJ.), 2025 SCC OnLine Cal 5692

Basanti Chakraborty v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 5690
Bechu Rana v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5710
Debabrata Bhattacharjee v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5728

Kamal Dalui v. Nirmal Kumnar Dalui, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 5693

Kutubul Alam Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5719
Ma Chandi Durga Ispat Ltd. v. Union of India, (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5706
Malati Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5712

Manika Bhar v. Panihati Municipality, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5732

Mantosh Saha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5711
Mrityunjoy Sardar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5700

Nasima Khatun v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5723

Nemai Chandra Mondal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5716

Poly Chakraborty v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5702

Pradipta Kr. Sarkar v. Shefali Sarkar, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 5694

Priya Dutta v. Milli Kundu, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine
Cal 5695

Rabi Roy v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5714

Raiganj Jeevan Rekha Diagnostic (P) Ltd. v. Union of India, (T.S. Sivagnanam, C.J. and Bivas
Pattanayak, J.), 2025 SCC OnLine Cal 5698

Raja Katra (P) Ltd. v. Pranay Chand Mahatab, (Arijit Banerjee and Rai Chattopadhyay, JJ.), 2025
SCC OnLine Cal 5697

Rani Sinha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5726

Ranjit Mondal v. State of W.B., (Debangsu Basak and Prasenjit Biswas, JJ.), 2025 SCC OnLine Cal
5688

Ranjit Mondal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5708
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Rasan v. State of W.B., (Debangsu Basak and Prasenjit Biswas, JJ.), 2025 SCC OnLine Cal 5689
Ratri Seal v. State, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine Cal 5691
Rekha Khanra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5701

Rubiya Khatun v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5721

Sabila Bibi v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5703

Sabina Yeasmin v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5731

Sanchita Kumar v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5705

Sandip Kumar Bardhan v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5709
Sanwar Saha v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5715

Shakila Begum v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5704

Shyamali Chatterjee v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5707

Soma Kar v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5735

Sowkat Hossain v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5713

Subrato Roy v. All India Indian Bank SC/ST Employees Welfare Council, (Sabyasachi
Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine Cal 5696

Sukhendra Biswas v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5717

Sukhendu Banerjee v. State of W.B., (Debangsu Basak and Prasenjit Biswas, JJ.), 2025 SCC OnLine
Cal 5733

Susmita Rath v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5724
Swapan Kumar Das v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5730
Swapan Pandit v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5718
Swapna Roy v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5720

Uday Sankar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5729
Umrul Hak v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 5727

Unisource Hydro Carbon Services (P) Ltd. v. Union of India, (T.S. Sivagnanam, C.J. and Bivas
Pattanayak, J.), 2025 SCC OnLine Cal 5699

X14 v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5725

Chhattisgarh High Court [38]

Ajay Agrawal v. Mehatarin, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
6966

Ajay Bajaj v. Avinash Thakur, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 6951

Ajay Shukla v. Dipendra Nath Choudhary, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
6971

Ashok Kumar Mittal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 6975

Babulal v. Sadanand, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6961

Baldev Singh Korram v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 6986

Chandra Lal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6981
Chandramohan Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6962
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